Annexure-8

List of operational creditors (Other than L and I and Dues)
Name of Corporate Debtor: Max Transport Limited
Date of commencement of CIRP: 05-06-2025
List of creditors as on: 13-02-2026
All Amounts in INR (%)
| Amount of A';I"l:l:l:tl :L::y :;";;:: Amount of
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provisional basis as the IRP
did not have access to
Sri Keerthi Projects- Books of Accounts and
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Total 27,269,115.82 | 27,269,115.82 0.00 1.93
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